41 porsonalexpianation
by Minister
which it has been stated that | have got the
terrorists released, | would request the hon.
Speaker, that the Govemment should not carry
out any investigation in this regard. Rather, |
Jaswant, ShriKhuranaand Shri PramodMahajan
tofind outwhowas theman, whowasbshindbars
and towhom | have made the phone call to get
him released. | do not want to include other
parties in this. Only the B.J.P Presidentandthe
party officials should conduct this inquary. 1 will
provide them all faciities such as airplane etc.
They should tell the House as to who wasthe
man, whom | have got released andwhowas the
official whom | have made the phone call. | would
like to requast that until this report cemes, it
should be expunged from the recogt:

SHRIMAT! VIJAYARAJE ScalDIA
(Guna): What | had mentioned that dgmjivas
basedonthethings saidbythe people
to meet me. May be it is not true. An inquiry
should ba conductedto find outwhether itis true
or not. | had only mentioned the information
given by them. ifitis nottrue, | apologise......

SHRIGHULAMNABI AZAD: Itis aliright.
{English]
MR. SPEAKER: itis more than enough.

[ Transiation]

SHRIMATI VISAYARAJE SCI' NDIA: in
fact, we have baen demanding aninquiryinlothe
incident of atrocities onwornenwhich took place
on 5th February. But no inquiry is being con-
ducted inthis regard. What Stwi Azad has said,
| am really happy at his attitude but had he
adopiadthe same atiitude towards thatissue, we
would have had some trust. Mr. Spealer, Sir,
this issue was left 10 you but no action has been
takenonthat.

MR. SPEAKER: | willlook into it afterthe
SESSION I8 OVErbecALISe yOu are aiso aware that

VAISAKHA 20, 1915 (SAKA)
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thereis alot of worknow

SHRIMATI VIJALYARAJE SCINDIA:
This issue will become very oldby then.

[English)

MR. SPEAKER: | willinquireintoit. {am
saying it onthe floor of the House.

[ Transiation}

SHRIMATI VIJAYARAJE SCINDIA: | re-
ot ivadaddedthattmaygiotbe true, butInever
s_ﬁ%nbtmo. Ifitis nottrue, | apologies,
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. PAPERSLAID ON THE TABLE

" Anhual Reportand Reviewonthe
Working ofthe indian Airline's 1991-82
and reasons for delay in laying these
papers.

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRIGHULAMNAB! AZAD):Ibeg
tolay onthe Table-

(1) (i) A copy of the Annual Report (Hindiand
English versions) of the Indian Air-
lines ofthe year 1991-92, along with
Audited Accounts, under sub-section
(2) ot section 37 and sub-section (4) of
section 15 of the Air Corporation Agt,
1953,

(i) Statement (Hindi and English vam
sions) regarding Review by the Gov-
emment on the working of the Indian
Airlines for the Year 1991-92.

(2) Statement (Hindi and English versions)
showing reasons for delay in laying the papers
mentioned at (1) above.

[Ptaced in Library SeeNo. L T-4028/83)
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Himachal Pradesh Electricity (Duty)

Amendment Aci, 1983 and indian Electric-
ity (Amendment - 1) Rules, 1992,

THE MINESTEROF POWER (SHRIN K.P
SALVE) Ibegtolayonthe Table-

{1) A copy ol the Hmcahal Pradesh Elec-
tncity (Duty) Amendment Aci, 1993 (President
ActNo 6&of 1993} (Hnds and Enghsh versions)
publishedn Gazette of Indka datedthe 3rd Apni,
1993, under sub-sechon L egsiature (Delega-
bon ol powers) Act, 1993

[Placed m Library SeeNo LT 4029/93)

(2) Acopy otthe Indian Elecincity (Amend-
ment- 1) Rules, 1992 (Hinds and Enghish ver
sions) pubkshedn NothcationNo G S R 45
mn Gazette of India datedthe 2vd January 1993
under sub-sechon (3) ol sechon 38 of the Indsan
Elecincty Act 1910

[Placedm Library SeeNO LT 4030/93]

Annual Reports of the Instriute of Hotel
Managemert, catenng Technology and Apphed
Mutrbon, Caicuttatos 1990-91 and 1991-92 ainog
with Audited Accounts and reasons for defay in

layng these papers etc

THE MINISTEROF STATE INTHE MIN-
ISTRY OF CIVIL AVIATION AND TOURISM
(DEPARTMENT OF TOURISM) (SHRIMATI
SUKHBUNS KAUR) | begtolay onthe Table-

(1) (a) () Acopy of the Annual Report (Hindh
and Enghsh versions) o the Instihute
ofHotelManagement, Catenng Tech-
nology and Applied Nulnbon, Calcutta,
forthe year 199091, alongwith Au-
dited ACcounts.

[Placedm Library SeeNo LT -4031/93}

{w) Acopy of the Annual Report (Hindiand
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Englsh versions) of the Institute of
HotelManagemet Catenng Technol-
ogyand Apphed Nutrtion, Calcutta,
forthe year 1991-92, along with Au-
dited Accounts

[Placedin Library See No LT 4032/93]

(m) A copy of the Annual Report (Hind:
and English versions) of the Food
Craftinstitute, Daneeling, forthe year
1991-92, alongwith Audited Accounts

[PlacedinLibrary See No LT 4033/93]

(b) Acopy ot the Review (Hmdi and English
versions) by the Government onthe working of
the Inshtute of Hotel Management, Catenng
Technology and Apphed Nutrition, Calcutta, for
theyears 1990-91 and 1991-92 and the Food
Craftinsttute Daneeling, fortheyear 1991-92
(2) Statement (Hindi and Enghsh versions)
showingreasons for delay inlaying the papers
menhoned at (1) above

[PlacedinLibrary SeeNo LT 4034/93]

13.081/2hrs
MESSAGE FROM RAJYA SABHA

SECRETARY GENERAL S, | haveto
reportthe following message received fromthe
secretary-general of Rajya Sabha -
“inaccordance with the provisions of sub-rule
(6) of rule 186 of the Rules of Procedure and
Conductof Businessinthe Rajya Sabha, lam
directed to return herewith the Appropnation
{No.2) Bill, 1993, whichwas passedbythe Lok
Sabhaatissitingheldonthe 4thMay, 1993 and
transmittedtothe Rajaya Sabhaforits recom
mendations andto state thatthts House hasno
recommendations to make the Lok Sabha in
regardtothesaid Bill '



